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08.11.2019  Advocate Ms. Henna George is present for the Appellant. She 

has instructions from the Appellant to withdraw the present appeal. 

 Learned counsel for the Respondents are present. 

 The appeal is disposed of as withdrawn. 

 

 
[Justice A.I.S. Cheema]  

    Member (Judicial) 
 
 

 
        [Justice Venugopal M.]  

    Member (Judicial) 

          
 

 
    [Justice Jarat Kumar Jain]  

    Member (Judicial) 
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